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MR. DEPUTY-SPEAKER : 1
said, something will be done.

SHRI RAMAVATAR SHASTRI:
Something must come.
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MR. DEPUTY-SPEAKER : 1
repeat, something will be done.

SHRI RAMAVATAR SHASTRI;

Tomorrow
done.

MR. DEPUTY-SP: AKER : Yes,

Mr. Rakesh.
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AN HON. MEMBER : If tomor-
row something is not done by the
Minister something will be done

by us.

SHRI SATYASADHAN CHAK-
RABORTY : Yes, Sir, you have

settled the case.

MR. DEP{ITY-SPEAKER: Don't
presuppose anything.

We cando a lot through good-
will but not through ill-will.,
(Interruptions)

MR. DEPUTY-SPEAKER : We

can do a lot through goodwill. I
want that goodwill from all the Hon.

Members to run the House.
(Interruptions)

MR. DEPUTY-SPEAKER : As
a special case, we have allowed.
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(ix) PRrROBLEM OF GOVERNMENT EM-
PLOYEES IN GETTING RATION
CARDS ON SHIFTING ACCOMMO-
DATION.
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